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12,02 hrs,
PAPERS LAID ON THE TABLE

NoOTIFICATION UNDER CENTRAL ExXCISE
RULEs

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
K. R. GANESH): I beg to lay on the
Table a copy each of Notification Nos.
G.S.R. 785 and 786 (Hindi and Eng-
lish versious) published in Gazette of
India dated the 27th July, 1974, issu-
ed under the Central Excise Rules,
1944, tozether with an explanatory
memorandum. [Placed in Library.
See No. LT-8115/74].
INTERIM REpORT OF NaTroNaL Com-
MISSION ON AGRICULTURE

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI B. P. MAURYA): On behalf
of Shri Annasahib P. Shinde,

1 bez to lay on the Table a copy
each of the following Interim Reports
(Hindi version) of the National Com-
mission on Agriculture on:—

(1) Production Forestry, Man-

nuide forests,

(2) The Organisation and Fune-
tions of the Commodity Deve-
lopment Couneils and Diree-
torotes.

(3) Milk  Production  through
S:nall Farmers, Marginal far-
mers and Agricultural Labou-
rers.

(4 Establi.shmént of Meteorolo-
gical Division in Agricultural
Universities.

(5) Soil Survey and Soil Map of
India. .

(6) Potato Seed.

(7) Modernishing irrigation sys-
tems and integrated develop-
ment of Command areas.

(8) Whole village development
programme.
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(8) House sites for landless afgri-
cultural labourers. [Placed
in Librery, See No LT-B116/
741,
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“It 1s 1n thig background that the
Government of India have taken

the decision to set up a National
Commussion to enquire into the pro-

gress, problems and potential of
the Indan agnculture

In status ag well as 1n the assign-
ment given to it, the Commussion
will be of the highest level and the
Government of India are confident
that its report and recommendations
would have a far-reaching and his-
toric mmpact on the development of
Indian agriculture in all its aspects”

MR SPEAKER Please tell me the
date
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“The commission will make its
recommendations as soon as practi-
cable and, In any case, within a
period of two years”
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THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND SCIENCE
AND TECHNOLOGY AND AGRI-
CULTURE (SHRI C SUBRAMA-
NIAM) No doubt 1t has taken four
years but I am sure that the hon
Members would reahse the immensity
of the job and the magmtude of the
work 1n analysing not only cereal
production but going into the entire
gamut of sgncultural and alhed acti-
vities They have submitted 23 or 24
interim reports, it is not as if they
have been slveping over it We have
just now further extended the Com-
mission’s life by 10 months That 1s
to say, it will be till 30th Juge next
vear And I might assure the House
that the work of the Commission will
be completed by that time.
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SHRI C. SUBRAMANIAM: I
thought you mentioned all the three.
I don't know whether there has been
any increase. If the hon. Member is
interested I shall try to find out and
let him know.

MR. SPEAKER: He has asked for
the total budget spent on it.

Shri Pranab Kumar Mukherjee.

ANNUAL ACCOUNTg OF AND AUDIT RE-
PORT ON MADRAS PomrT TRUST FOR
1072-73

THE DEPUTY MINISTER IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI PRANAB
KUMAR MUKHERJEE): I beg to
lay on the Table—

(1) A copy of the Annual Ac-
counts of the Madras Port
Trust for the year 1872-73
and the Audit Report thereon
(Hindj and English versions).
|Placed in Library. See Ne.
LT-8117/74].

(i) A copy of the Merchant
Shipping (Medicines, Medical
Stores and Appliances)
Amendment Rules 1872
(Hindi and English versions)
published in Notification No.
G.SR. 1384 in Gazette of
India dated the 4th November
1972 and corrigendum there
to published in Notification
No. G.S.R. 488 in Gazette of
India dated the 18th May,
1974 under sub-section (3) of
section 458 of the Merchant
Shipping Act, 1958.

(ii) A statement (Hindi and
English versions) showing
reasons for delay in laying
the above Notification. [Plac-
ed in Library. See No. LT-
§118/4].
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1808 (SAKA) Suspension of 178
Air-India Pilots (C.A.)

12.04 hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

REPORTED SUSDENSION OF SOME AIR-
INDIA PpILOTS

SHRI NIHAR LASKAR (Karim-
gany): 1 call the attention of the
Minister of Tourism and Civil Avia-
tion to the following matter of urgent
public importance and request that
he may make a statement thereon:—

‘The reported suspension of some
Air India pilots due to their refusal
to work on the shp system.

V" THE MINISTER OF STATE IN
THE MINISTRY OF TOURISM AND
CIVIL AVIATION (DR. SAROJNI
MAHISHI): Sir, following the steep
increases in the price of aviation
turbine fuel since October, 1973 the
management of Air-India hag been
doing its best to reduce operational
and other costs to the maximum ex-
tent possible. One of these measures
relates to the pattern of crew sche-
duling.

On the India U.K. route and on the
India-Japan route where the frequ-
ency of operations is high, the slip
pattern of operation was considered
to be more efficient than the existing
base pattern of operations. Apart
from effecting considerable savings in
foreifin exchange estimated at about
Rs. 75 lakhs per annum, the introduc-
tion of the slip system on these two
routes would lead to an improved
utilisation of crew thereby cutting
down the number of crew sets requir-
ed to maintain the operations. There
would be a saving of three sets of
crew on the India—U.K. route and
two sets of crew on the India-Japan
route.

Although it is indisputably a
management  function to lay
down the pattern of crew



